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Tender for cycle! scooter contracts at 
Allahabad

7900. SHRI R. L. P. VERM A: Will 
the Minister of RAILWAYS be pleased

._ to state:

(a ) wheiher Government are aware that 
tenders for Cycle/Scooter contracts on 
Allahabad Division w ere/are not being 
processed in time resulting into financial 
loss to the Railways; and

(b) if so, what action has been taken 
to remedy the situation?

TH E DEPUTY M INISTER IN T H E  
M INISTRY OF RAILWAYS A ND DE-
PARTM ENT OF PARLIAM ENTARY 

A FFA IRS (SHRI M ALLIKARJUN): (a)
No.

fb ) Does not urise.

Introduction of tingle syllabus and single 
education system in the country

7901. SHRIM ATI J^Y A N T I PAT- 
NAIK: Will the Minister of EDUCATION 
be pleased to state:

(a)w hether efforts have been made by 
Government to introduce a single syllabus 
system for the entire country;

(b ) whether 10 plus 2 system has been 
introduced for this purpose;

(c) whether it is a fact that all States 
have not implemented this system satis-
factorily;

(d ) if so, the names of those States 
where such system hqs not been implemen-
ted up to the mark;

(e) what ere the guidelines proposed to 
be sent by the Union Government to those 
States for proper implementation of 10 
plifc 2 system; and

(f) by which year this task is expected 
to be completed all over the country?

TH E MFNISTER OF STATE IN TH E 
M INISTRIES OF EDUCATION A ND 
CU LTU RE AND SOCIAL W ELFARE 
(SHRIM ATI SHEILA K A U L ): (a ) and

(b). The 10 plus 2 system of school edu-
cation has been recommended inter alia 
with the objective of having a broadly 
uniforms system throughout the country. 
However, it is for the respective State 
G overnm ents/U nion Territory Admini»- 
trationsjBoards of Secondary Education to 
fram t and present* the schemes of fctudiei, 
syllabi, text books, etc. at the school
stage. At the national level, lhe N ational 
Council of Educational Research and
Training frames model schemes of study, 
syllabus and curriculum, text books., etc., 
for adoption/adaptation by the State Gov-
ernm ents/U nion Territory A dm inistrations/ 
Boards of Secondary Education.

fc ) to ( e ) . The new system of school 
education was introduced in the country 
around 1975. So far 15 States und 8 Union 
Territories have switched over to this sys-
tem. It is too early to make an assessment 
about its working and utility. Several com-
munications have been sent from time to 
time to the Slate/U nion Territories about 
implementation of the new pattern of 
school education.

(f) The Conference of Education Minis-
ters, held in June. 1981, infer alia  recom-
mended that "StateS/UTs which have not 
yet switched over !o lhis pattern should 
do so without any further loss of lime.”

W. R ailw ay  s ta tio n s  w ith o u t E lec trir ily

7902. SH R i N A V In  RAVANI;
SH R I M OHAN L A L  P A T E '.:

W ill th e  M in is te r of RILW A Y S he 
be  p leased  to  s ta te :

(a )  w h e th e r  it is a fact th a t  th e re  
a re  ce rta in  ra ilw a y  s ta tio n s  w h ich  a re  
w ith o u t e lec tric ity  in W este rn  R ail-
w ay;

(b ) If so , nam es of th o se  S ta tio n s ; 
and

(c) th e  p ro g ram m e to  p ro v id e  elec-
tr ic ity  to  th e se  s ta tio n s?

T H E  D E PU T Y  M IN ISTER IN TH E 
M IN ISTR Y  O F R A ILW A Y S AND DE-
PA R T M E N T  O F  PA R L IA M E N T A R Y



A FF A IR S  (S H R I M A L L IK A R JU N ):
(a) Yes.

(b) S ta tio n s  w here  p o w er supp ly  is 
ava ilab le  w ith in  1 K .M . of th e  s ta -
tion  pem nises a t  a  rea so n ab le  cost 
and w h ere  a t le a s t o ne  p a i r  of tra in s  
h a lt a t n ig h t a re  considered  fo r elec-
trification.

T he n am es of 55 s ta tio n s  w here  
pow er supp ly  is  av a ilab le  w ith in  1 
K:M. a re  as fo llow s: —

Chaupale. Tisi, Virdcl Rd„ A m arsar, 
A jw a t A tla d a ra , B h es tan , B a la  R oad, 
C hitravad . D h an a la , G op ( J a m ) , Jo ta l-  
vad, K ik ak u i R oad , K u n d li K h a k h a ri-  
ya, K an d ari. L a th id a d , L im b ara . M uli 
Road, M ak an sa r, P avagarh^  R an d a la , 
Shobhasan . S a ro tra  R oad, S o n ip u r 
R upal, Tagdi^ U p a riy a la , V e ja lp u r, 
V adaj, D a lad i( B ag ri S a ja n p u r, B iw al, 
D h igaw ara  F a te h s in g h p u ra , G oriyan , 
H arip u r, H a lak , Isa rd a , Ik ra n , J a tw a ra , 
Ka&havganji K h a raw a , K u w an th a l, 
K an au ta , K h an  B h a n k h r it K a m a lp u ra . 
N ana, P ilo d a , R ik h ab  D ev R o ad t 
V ilabhanagar, B o ra w a n iy a t B ak an y a n  
B hannri, K a rc h h a , P a c h o r  Road, 
Ttaghogarh. O u t of these , only  on 
43 s ta tions one p a ir  o f n ig h t tra in  
h au lts  and  p r io r i ty  is g iven  to r  e lec tr i-
fication of such sta tio n s .

(c) W ork of e lec trifica tio n  of 18 s ta -
tions approve^  in  th e W orks P ro g ra m -
m e for 1981-82 is in  p ro g ress . 12 m ore  
s ta t io n s  a re  approved  fo r  e lec trifica-
tion u n d er th e  W orks P ro g ra m m e  fo r 
1982-8 3 . W ork o f electrification oo 
rem ain in g  13 s ta tio n s  w ou ld  be taken  
in  hand  in  a p ro g ram m e  basis  su b jec t 
to  ava ilab ility  of funds.

Additional Passenger Train Between 
Cuttack and paradlp

7903. SH R I C H IN T A M A N I JEN A : 
W ill th e  M in is te r of R ailw ays be 
p lease^ to s ta te :

(a) w h e th e r o n ly  one p assen g e r 
tra in  is ru n n in g  be tw een  C u tta c k  and  
Paradip.
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(b) if s0 ( w h e th e r  th e re  i s  h eav y  de-

m an d  fo r a n o th e r  ad d itio n a l p assen g er 
tra in  be tw een  C u ttack  to P a ra d ip ; a

(c) if so, th e  action  ta k e n  by Go-
v e rn m e n t in th is  reg a rd ?

T H E  D EPU T Y  M IN ISTE R  IN TH E 
M IN ISTR Y  O F R A ILW A Y S AND 
D EPA R T M E N T OF P A R I IA M EN - 
TA RY  A FF A IR S  (SH R I M A L LIK -
A R JU N ): (a ) Yes.

(b ) Y es, th e re  has  been  a dem and  
fo r a n o th e r  ad d itio n a l p a sse n g e r t r a in  
betw een  C u tta c k  and  P a ra d ip .

(c) S ince th e  ex istin g  accom m oda-
tio n  has  no t been  fu lly  u tilised  in tro -
d u c tio n  of an ad d itio n a l t r a in  be tw een  
Cuttack and Paradip is not justified.

D irec tions  fo r  P ro c u rin g  M edicine and  
In s tru m e n ts  fro m  G o v ern m en t M edical 

s to re  depo t

7904. SH R I K. B. S. M A N I: W ill
th e  M in is te r of H EA LTH  AND FA M I-
LY W EL FA R E be p leased  to s ta te :

(a )  w h e th e r  G o v ern m en t have 
issu ed  o rd e rs  tc th e H o sp ita ls /D isp e n -
sa rie s  u n d e r C e n tra l G o v ern m en t 
H e a lth  S chem e to  p ro cu re  th e ir  re -
q u irem en ts  on ly  from  th e  M edical 
S to re s  o rg an isa tio n s  and  if so, w hen  
lh is o rd e r  w as issued;

(b ) w h a t is th e  b u d g e t p rov ision  
m ad e  to C en tra l G o v ern m en t H ea lth  
Schem e to w ard s  p u rch ase  o f M edicines 
and  In s tru m e n ts  etc. d u r in g  th e  yea~s
1980-81, 1981-82 and  1982-83;

(c) am o u n t sp en t to w ard s  p u rch ase  
of d ru g s  and in s tru m e n ts  etc. from  th e  
ifedical Store organisations during the 
above v e a rs t year-w ise  and  D epot w ise 
d e ta ils ;

(d ) w h e th e r  C en tra l G o v ern m en t
H e a lth  S chem e h av e  n o t p ro cu red  th e ir  
re q u ire m e n ts  fro m  th e  M edical S to re  
D epot O rg an isa tio n s; and  *

(e) if so, th e  reaso n s th e re fo r

T H E  M IN IST E R  O F  H E A L T H  AND 
FA M IL Y  W EL FA R E (SH R I B SH A N -
K A R A N A N D ); (a ) No.

1904 (SAKA) W ritten Answers 350




